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Lockouts in Swadeshi CoHon India also propose to restructure NABARD 
Mill. and 

(d) if so, the details thereof? 
3593. SHAIMATI SAAOJ DUBEY: Will' THE MINISTER OF STATE IN THE 

the minister of TEXTILES be pleased to MINISTRY OF FINANCE AND MINISTER 
state: OF STATE IN THE MINISTRY OF PARLlA-

MENTARYAFFAIRS (DR.ABRAR AHMED): 
(a) the number of Swadeshi Cotton (a) No. Sir. 

mills which faced lockout In the country 
during the last two years and the statewise 
details ·thereof: 

(b) whether the Government had is-
sued any instuvtion to follow "No work No-
pay" rule suring the lockout period :and 

(c) if so, the detais thereof: 

THE MINISTER OF STATE OF THE 
MINISTRY OFTEXTILES (SHRI G. VEVKAT 
SWAMY): (a) None of the Swadeshi Cotton 
Mills under NTC have been bcked out dur-
ing the last two years. 

(b)and(c).Do not arise. 

[English] 

Restructuring of NABARD 

(b)does not arise. 

(C)and(d). Reserve Bank of India has 
reported that it does not have any proposal 
to restructure National Bank for Agriculture 
and Rural Development (NABARD). 

Rl!placement of Badia System 

3595.SHRI SHANKERSINGH VAGHELA: 
SHAI ATAL BIHARI VAJPAYEE . 

Will the Minister of FINANCE be please 
to state: 

(a)whether the Secuntiesand E)(Chiln'1~ 
Board of India has taken Initiatives to rfJ-
place the badla system!!') stock exchange 
transactions by creating a futures dnd op· 
tions system: 

(b) if so .the (fatails thereof; 

3594. DR. ASIM BALA; Will the '. (c) the relalM! advantages of the Ill-
Minister of FINANCE be pleased to state; tures and options sy:;tem over the badla 

s1$tem; and 
(a) whether the National Bank for 

Agriculture and Aunal Develapment (d) the rea!lon 01 the !!')vestors 'pubhc 
(NABARD) is proposed to be handed over to on the above propo'j,lls') 
any foreign bank : 

THE MINISTER OF STATE IN THE: 
(b) If SO,the detaifs thereof ; MINISTRV OF FINANCE AND MINISTER 

OF STATE IN THE MINISTRY OF PARLlA· 
(e) whether the Reserve Bank of MENTARY AFFAIRS (DR ABRAR AHMEDI 




